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. STATEMENT BY PRIME
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Announcement re. enhancement of
pension and provision of additional,
facilities to Freedom Fighters re-
ceiving Central Pension under the
Swatantrata Sainik Sammanf Pen-
sion Scheme

THE PRIME MINISTER (SHRI
RAJIV  GANDHI): Madam Deputy
Chairman, today the 9th of August,
1989, is the anniversary of the Quit
India Day in the year of the birth
centenary of that great freedom figh-
ter and nation builder, Pandit Jawa-
harlai Nehru. We remember today
that historic day 47 years ago when
Mahatma Gandhi launched the final
phase of our struggle for freedom. It
is a most apposite occasion for us to
honour our noble Swatantrata Sainiks.

When they launched themselves
selflessly into the Independence Mov-
vement, they sought nothing for them-
selvs while giving their all to the
country. Their struggle was for a
principle, not for material "gain. Their
cause wag a great ideology, not a
narrow chauvinism. Their goal was
the freedom of India, and the free-
dom of" all Indians, not a personal or
selfish aim. Their higher objective
was the end of Empire everywhere
and liberty for all the oppressed peo-
ples of the world.

As the beneficiaries of their sacri-
fice, the duty falls on our generation
to extend to them the assistance they
so richly deserve, but do not demand.

As a token of our gratitude,- ap-
preciation and regard for the swa-
tantrata sainiks, I am happy to make
the following announcements:

(i) The pension being paid  to
freedom fighters under the Swatart-
tantrat Sainik Samman  Pension

, Scheme, 1988 will be enhanced for
the freedom fighters, their widows
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and dependants with effect from
1441-1988. The rates of pension will
be raised from Ks. 500 p.m. to
Rs. 750 p.m. for the freedom figh-
ters and their widows. The pension
of those freedom fighters, who un-
derwent imprisonment outside In-
dia for a minimum period of 5 years
will, however,, be raised from Es.
800 p.m. to Es. 1,000 p.m. The
rates of pension for their depen-
* dents are also being raised.

(i) The scheme of free travel by
Rail will be extended beyond
18-ir-88 for the life time of the free-
dom fighters; and

(iii) For the first time, the faci-
lity of free rail travel -will be ex-
tended to the widows of freedom
fighters.

-. The entire House will wish to join
me in wishing our freedom' fighters
good health and long life. Thank
you.
f

THE DEPUTY CHAIRMAN: The
entire House -and the Chair as well.
Shri Vithalbhai M. Patel.

SHRI VITHALBHAI M.  PATEL
(Gujarat). Hon. Prime Minister,
the freedom fighters will be grateful
to you and this is a worthy decision.
But I want to draw your attention to
one thing. There are a number of
cases with the department pending
clearance for pension and they are not
cleared even though the State Gov-
ernments have recommended them. I
personally think  that there is some-
thing wrong in the Lok Nayak Bhavan
and that is why they are not clearing
the cases. What is wrong? What
pinches them, I do not know. Some
inquiry is required to be done why so
many cases are pending. Other cases
of similar type, same category, have
been cleared. But these cases are
pending. If you inquire, you will find
out that there is something wrong.
Please instruct the department to
clear all the pending cases as early
as possible.
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SHRI H. HANUMANTHAPPA
(Karnataka): Madam Deputy Chair-
man, [ thank the hon. Prime Minister
for the gestures shown on this histo-
ric day to the freedom fighters. I join
my friend Mr. Vithalbhai Patel m
pointing out that a number of cases
are pending on flimsy grounds, small
grounds. I have one or two examp-
les with me. A person did not apply
for pension when he  was in an aff-
luent position.  The old man came
to me now. His  sons are educated
and are earning; his grandsons are
educated and are earning; but this
man is thrown out of the family. He
is a freedom  fighter. He had  not
applied then. But now he; has  sent
in his application.. His application has
been rejected because it is received
late. Of? course, in the last Session, in
a clarification, the hon.  Home Minis-
ter has agreed that no application will
be rejected because it is received late.
But I am told that in the Lok Nayak
Bhavan, they do-not have any. circular
or order from the Home  Ministry.
Even assurances given on the floor of
the House do not reach the Lok Nayak
Bhavan. Madam, there are certain
cases where some how, we hear, on
payment of money pensions are sanc-
tioned. But genuine cases have  been
rejected. And applications are pend-
ing for eight years, ten years, on
small grounds. Several times appli-
cations are sent back in spite of re-
commendations. So, I request the
hon.  Prime Minister to have a
review and And a way out in this
Centenary Year of that great.leader,
Jawaharlal. Nehru, and the forty-
second year of Independence. Right
now, within the, end of December,' let
us. clear all the pension papers, if
necessary, appointing a separate com-
mittee without depending on the bur-
eaucrats and the deputy secretaries
and secretaries an independent com-
mittee so that it can have personal in-
terviews and clear all the cases. Let us
at least do our job to these freedom
fighters upon whose sacrifice we have
all become free Indians.
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THE DEPUTY CHAIRMAN: Shri
Sitaram Kesri.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Madam, from
the Opposition...

THE DEPUTY CHAIRMAN: Just a
minute. I have called Mr. Sitaram
Kesri.

Nt dmem waa (fagre) o
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it § ST wraTH T ) g fF
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THE DEPUTY CHAIRMAN: 1
think the Opposition Member, Mr.
Matto, wants to say something.

SHRI GHULAM RASOOL MATTO:
I congratulate the Prime Minister for
having remembered the freedom figh-
ters on this auspicious day. Not only
that-this is the; centenary year of our -
great leader, Jawaharlal Nehru but
today is 9th., August, and I congratu-
late the Prime Minister for having
chosen this day for this announcement.
I would request the honourable Prime
Minister on two points: (1) The cases
which are pending of the freedom
fighters of Jammu and Kashmir may
also be expedited in Lok Nayak Bha-
van. (2) This is the most important
front that I want to make. As and
when these cases are processed, it
might take some more time, but they
should be made effective from the
m date the Swatantrata Sainik Samman
Pension Scheme became operational,
that is, in 1930 or whatever the exact
date. If this assurance is given to
those whose cases are not yet clear-
ed, they will have the satisfaction
that their pension has been released
with retrospective effect. 1 want the
honourable Prime Minister to give this
assurance. | once again congratulate
him on this gesture.

SHRI G. SWAMINATHAN Tamil
Nadu); On behalf of the Opposition
and on behalf of the AIADMK Party
I congratulate the Prime Minister for
the gesture he has shown to the free-
dom fighters. In view of the inflation
in our country,’ the increase in the
pension should be very greatly help-
ful to the freedom fighters. The
Prime Minister has also been very
kind to give them railway pass not
only for themselves; but also their
widows. One particular thing I note
is that the pension of those freedom
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fighters who underwent imprisonment
outside India, will also go up.. One
such freedom fighter is amidst us in
this very House, Shri Purushottam
Kakodkar. I was with him in a Com-
mittee and I was surprised to hear that
he had spent years in Portuguese
jails. We have such great personali-
ties, and it is a gesture of our. Prime
Minister to have granted enhanced
pension to people like them who had
suffered and made sacrifices for our
country. -I once again congratulate
our Prime Minister for the gesture he
has shown to our freedom fighters.

svee st Ty (wsa W)

wawig, ¥ gok qegw ¥ Y9N
FA S FY quE T ar%ﬁ
oiw 33 ¢fagifas fed T M a8
gadgiz fgar & | gmd Sw sEdaar
aaifadi & fan fadir s Maeadl
afazim w7 & @i A GETH
Y afedt 5 famgar gt @igEl
§a g, I (M Wi A AT
e #t § mE @y wrosr areE’
TaTE | A% o9 MT Iaar Rl
gigmt Ta g & faq wmdr A
wef | AT AT 3@ F 41T FEA
qzql & fp  adaar darfadl & &1
¥ gmix wa wefr AT oAiSEEe
&1 I gAY Ay v, F A
grar Wt Agf ey 0 F  fegmrA
# sAar ® qar wwar g f&
fagfr sy & for g@ffrn o
it fﬁ;gwa # grandr fardr arg
gt faTndy o & W0 W g &
faqo duiz g fg T8 =sal-wr
ghaad sha g T @ g #
st f5T qgrf 2T wgar g f&
o8 @nit ar fergem & ol
& B = wwdEar  ArfEAl
famet Faifrai & g +1 wiaed
fell & g0 feraia @@ wiw
Ere g s S

it |

A W%
;_",5.
o
a4
ﬁ.ﬂ
iz

-

-

.19 AUG. 1989]

Prime Minister

g7 amr W wigat § | w9y ferd
FWT § & @ @@t drdh et
¥ gl e @ § fodR f Fuw
T A § wifs va awass faer
753 A FE@ TG 4, WO F WX HEE
qA & A1 IT A8 qleiT § B weE
AR HST 1 ¥ g, T %5 97T §
a1 WY T FEET FL | g@Ar )
a9 g § 1 smfEm

SHRIMATI JAYANTHI NATARA-
JAN (Tamil Nadu): You record the
sense of the House that the Opposi-
tion is not here.

THE DEPUTY CHAIRMAN: Mr.
Masodkar, you wanted to say Mute-
thing.

SHRI BHASKAR ANNAJI MA-
SODKAR (Maharashtra): Madam, I
also want to congratulate the hon-
ourable Prime Minister and the Go-
vernment. But I would like to add
that the problem cannot be solved by
merely giving them pension.

Madam, there are. three problems: of
which government must take note of
and to which it must pay attention.
Some of the pensioners have already
applied to the Government for the
purpose of housing. Then there is
the question of their fading health.
The third thing is employment to some
of, the members of their families.

Madam, I hope the Government .will
look into these aspects also. Free-
dom fighters have formed co-opera-
tives and they are seeking the assis-
tance of the State Governments as
well as the Central Government. They
are trying to have a roof over their
heads, some health facilities and some
employment opportunity for their fa-
mily members.

I think this is the day of showing
our gratitude and I hope that the
honourable Prime Minister will ex-
tend these small facilities to these
freedom fighters for the sacrifices they
have made. Thank you, Madam.
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THE DEPUTY CHAIRMAN: I think
the whole House is agreed on this
and congratulates the Prime Minister
. (Interrupttons)... Yes, Mr. Ahul-
walia, you want to say something?

SINGH:
.whole
that.

'JAGATPAL.-
"The
say

THAKUR
Minus the Opposition.
House"—You cannot
|

THE DEPUTY CHAIRMAN: The
whole House means those who are
present.

THAKUR JAGATPAL SINGH: That
mis right. -

THE DEPUTY CHAIRMAN: That is
the general rule.

o giadm  fag  wgsafean
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THE DEPUTY CHAIRMAN: Please
do not take names. I won't allow
it. We are discussing the matter in
a very good atmosphere. Don't spoil
it. Only mention about what ~ the
Prime Minister hag said. ’

st gimsa fag aggaifuar :
seawnfa afzar, Fara & vwr
Al qow A qTA wvar g frowm
g g3 gefeg @ fasdf 1042 &
et o7, fas wft ot Fargaia
a3 B Ag Wi, 9wy fgrgemra M
I[ T4 # 35 FULT ) FAATH
arg TErd @ 47 -
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THE DEPUTY CHAIRMAN: No, no.
I am npot allowing it. Please sit
down. ;

ot giasta fag wzaafaar .
& agal & & wag F, afgw &
gafcfpFos  wrear g fo #aT @
g ... (m&umw)

THE DEPUTY CHAIRMAN: Mr.
Ahluwalia, T won't allow it. i will
not permit you to read anything.
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THE DEPUTY CHAIRMAN; Mr.
Ahluwalia, 1 will not allow you any-
thing other than seeking clarifications
or congratulating the Prime Minister.
Please take your seat. (Interrup-
tions).

SHRI RAJIV GANDHI; Madam De-
puty Chairman, I would like to thank
the Members for their support. The
pension that we give to the freedom
fighters in a sense is just a way if
Ishowing gratitude, because' there is no
way that we can really do anything
for them which amounts to what they
have done for us or they have done
for the country. It is a 'sammaan'
on our part. It was started by Indi-
raji in 1980.

. Some points have been raised, spe-
cially the question of pending -cases.
I would request the Home Minister to
look into all the cases that are pend-
ing and by the 19th of November to
clear all the cases that are pending.
(Interruptions).

One other point was made about
medical facilities. 1 was under the
impression that the CGHS facilities
are already available to all freedom
fighters. If they are not, we will
make them available. (Interrup-
tionsy

Thank you
sTaT Saaatw fag @ o A de

¥ WE o Ak H @ qad
(swagr) |

qaor waw (st qto frgwwe) @ ag
urw fafreet amgr 34T |



